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"\ ' OFFICE: OF THE CHIEF JUDICIAL MAGISTRATE: WEST DISTRICT: TIS HAZARJ COURTS
- l - . DELHI

_ _ MQQIEIQATION IN DUTY ROSTER OF JlJDKI_I_fi_\1.,_MAGIST_RATE FIRST CLASS

FOR THE MONTH OF SEPTEMBER -2024, -

' In view of the request of Ms. Mansi Malik, Ld.‘ Judicial Magisirate First Class(NI Act -01),West
District, Tis I-iazari Courts, Delhi (Duty Magistrate on O9-09-2024) regarding exchange of her duty the
following modification in the Duty Roster of Judicial Magistrate First Class, West District, Delhi for
the niontli of Se'ptembe1'-2024 [reference No 855-908/CMM(West)/DR/@2024 Dated 23-08-2024) is _
bein,t_%'-made:- _ . -

lgame of Magistrate First Class Working days Holiday iRoom No.

heas
I

Ms. Kirandeep Kaur, J.M.F.C. ,
R/o l-l.No. 2071, Ground Floor, Delhi Administration Flats, 09-09-2024 A 103

=5 Gnlabifiagh, -Delhi-110007 A (CM-T13 ;
l , l (e-mail:-readercourtniO4@gmail.com) I ' _ _ ;- .-

Ms. Mansi Malik, J.M.F.C 25-09-2024
R/0 B-703, Officers Residential Complex, Sector -26 Rohini, - '93 l

I Delhi , . (CBA-I) ,
,, (e inail:-mmniact01west@gmail.com) _ l_ _ __ ,_,_ I , I _, H l ____,__

" ,_f, Rest of the ‘conditions shall remain unchanged in the Duty Roster of Judicial agistrate First
Class,‘ West District, ‘Delhi for the ' month of September-2024 (refer No 855-‘

' i 14 < ' , . '908/F:MlyI(_l|'Vest)/DR/2024 Dated zs¢0s-2024). _ 0 -
i , f _ _ _ ' _ (so_ UPTA)

‘f i ' ' " - - ' Chief Ju icial Magistrate
-, ' - __ ' ' West District, Delhi
No.fi.!...lI._.....).Q.i.?:.......,..CJM(West)/DR/2024 Dated, Delhi the .€?S:'12.‘?.—.2:(y.
Copylforwarded for information and necessary action t0:- -
01.l1‘l'ie I-l_on'b1e Registrar General, High Couft of Delhi, New Delhi -

' . a e' Through Ld. Principal District & Sessions Judge, (West),Deihi
02. lrhe Ld.Principal District 8; Sessions Judge, (I-IQ), Delhi -
03. |lFI'lE Ld. Principal District & Sessions Judge, (West),ADelhi
04J'1?he Ld. Principal District 8: Sessions Judge all district Delhi/New Delhi -

05.'1‘he Ld. officer Incharge, Pool Car, Tis Hazari Courts, Delhi
06. §l"he Ld. CJM, all District, Délhi/New Delhi, ’ .
07. *1-"hie Ld. ACJM 8: All Ld. Judicial Magistrate First Class West Disnict, Tis I-Iazari Courts,Delhi.
08. one Director of Prosecution, Tis I-iazari Courts, Delhi. , -
09. ‘_ZFlf1fe Commissioner of Police, Delhi . - .
10.il,*li,'e 1 s (Prison), Tihar Jail, Delhi/New Delhi.
11. (Secretary,Bar Association, Tis Hazari Courts, Delhi '
12. fllie Supdt.Jail, New Delhi/Lock-Up -Incharge, Tis I-Iazari Courts, Delhi
13'. ~',Ffl_1e Admn. Officer(Judl), Hindi Department,--R. N0. 237, Tis Hazari Courts, Delhi
14. Ldw Officer, Tihar Jail, Delhi/New Delhi. V .
15. For Uploading on centralized web-site through LAYERS
16.‘The Videg.Conferencing, R. No. 211, Tis Hazari Courts, Delhi.
17. "i'l1'e Care Taking Branch (Hq) & West Tis I-lazari Courts, Delhi
18. --he Reader to the court of undersigned. '
19. glib Cash Branch, West District, Tis Hazari Courts, D'elhi.
20. ,Pl%to Ltll Principal District and Sessions Judge(West) District, Delhi
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